
$~7 & 8 
* IN THE HIGH COURT OF DELHI AT NEW DELHI

+  BAIL APPLN. 900/2025 
VINAY DUA .....Applicant 

Through: Mr. Aditya Aggarwal & 
Ms. Shivani Sharma, 
Advs.  

versus 
STATE GOVT. OF NCT OF DELHI .....Respondent 

Through: Ms. Richa Dhawan, APP 
for the State. 
SI Sukhraj Singh, 
ANTF/Crime Branch. 

+  BAIL APPLN. 982/2025 & CRL.M.A. 7469/2025 
RAJ KUMAR AGARWAL .....Applicant 

Through: Mr. Vimal Kumar & 
Mr. Abhinav Rai, Advs. 

versus 
STATE OF NCT DELHI & ANR. .....Respondent 

Through: Ms. Richa Dhawan, APP 
for the State with SI 
Sukhraj Singh, ANTF/ 
Crime Branch. 

CORAM:
HON'BLE MR. JUSTICE AMIT MAHAJAN

O R D E R
%  22.05.2025

1. Arguments heard.  

2. Order reserved. 

3. A copy of this order be placed in both the matters. 

AMIT MAHAJAN, J

MAY 22, 2025 
“SK”
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